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Human demands on the world's available freshwater sup[Slies Wntinlltle to grow as the global
population increases. In the endeavour to manage water to meet human needs, the needs of
freshwater species and ecosystems have largely been neglected and the ecological
consequences have been tragic. Healthy freshwater ecosystems provide a wealth of goods and
services for society, but our appropriation of freshwater flows must be better managed if we hope
to sustain these benefits and freshwater biodiversity.

In many areas of the world, growing human populations are rapidly depleting available
freshwater supplies. During the 20th century, the global human population increased many fold.
Water withdrawn from natural freshwater ecosystems increased several fold during the same
period. Facing an ominous spectre of increasingly severe wateru upply shortages in many areas
of the world, social planners and government leaders are ex; tegles for managing water

resources sustainably. This quest for sustainability typically . anaging human uses of
water such that enough water of sufficient quality is availa{lé or ture generations.

In the endeavour to manage water to meet various human needs, however, the water needs of
freshwater species and ecosystems have been largely negleetedsT heyecologlcal consequences
river flow regimes associated with dam operations has been
ng causes, along with nonpoint source pollution and invasive

t of aquatic animals Freshwater ecosystem services and products
e been severely compromised as well.

e water needs of humans and na osystems are commonly viewed as competing with
each other. Certainly, there are limits to the amount of water that can be withdrawn from
freshwater systems before their natural functioning and productivity, native species, and the
’rvwes and products they provide become severely degraded. Water managers and political
leaders are becoming increasingly cogmzant of these limi i
endangered species or water quality re
ecological protection st decade, many e
world demonst ays o meetlng human‘?l.eais fi \ ustaining the necessary
VO d timing o water.o support affected ge wate1¥c'(7system . In fact, w

he compatible integration of human an al ecosystem needs identified b
ecologically sustainable wat agement shm p&&med{ﬁ’ih onclusivi
proven otherwise.
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The Department of Law was formerly known as the University C
established as such in the year 1974. It was upgraded as the Department o in the year 2000.
Presently the Department offers a B.A. LL.B. [Honours] 5 year integrated se, LL.M. course
and Ph.D. The intake at the LL.B. level is eighty, and the LL.M. course which was started in 1993
has twenty five seats. The criteria of admission both at B.A. LL.B.[Honours] under CBCS mode
and LL.M. under CBCS mode are on merit. The Department has a rich Ph.D. programme. It was
started in 1999 and since then more than 38 Ph.D. degrees have been awarded. Presently there are
about twenty five scholars engaged in doctoral research under various faculty members under the
UGC Regulation, 2009. The Department attracts scholars and students from all over India and
especially from Sikkim, Assam, Tripura, Arunachal Pradesh, Uttar Pradesh and Orissa. It also
attracts students from Bhutan, Nepal and Bangladesh. &

of La was

The Department was jointly selected by the British Council, Delhi, University of Warwick,
U.K., and the National Law School of India University to carry out the "Human Rights Outreach
Project'. It was also a partner institution with CEERA, National Law School of India University
for carrying out environment education for forest personnel, Tea Garden personnel and judicial
officers. !

The Department has published Booklets in Human Rights, Environment Legislations in
Bengali and Nepali. It has a Legal Aid Clinic in collaboration with the State Legal Services
Authorities. It runs a very successful NSS programme. Last but not the least the Department has
been organizing Regional, National and International Seminar / Conference / workshop /
Symposium etc. at regular intervals (30 programmes in last 14 years. The Department also
undertakes a number of Research Projects sponsored by different National and International
bodies on regular basis. Moreover, it has close collaboration with renowned national and
international institutions.

The publication cell of the Department is very active. It brings out the Indian Journal of
Law and Justice on regular basis during March and September each year. More over the cell
brings out an edited book on the topic of that year’s Seminar. The Cell has presently undertaken a
venture to publish the research projects undertaken by the Department and outstanding research
work done by the students. ™ -
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In the concerned perlod of December, the weather will be,coldlm Slhgurl the temperature
varying between 08°C and 15°C.

Key Dates

Submission of abstract: 09/10/2018

Communication of acceptance of abstract from Organisers 'side: 11/10/2018
Submission of full paper: 30/11/2018

Seminar: 29" & 30™ December, 2018 (Saturday & Sunday)

Contact Details by Telephone:

1. Department of Law +91353-277630) 5 743(M)
2. Prof.(Dr.)Rathin Bandyopadhyay +9194343285 T

3. Prof.(Dr.)Gangotri Chakraborty +919434037671 ’:

4. Dr. Sujit Kumar Biswas +919434427710~ w |

Contact Details by e-mail:

nbulawdepartment@gmail.com (Perferred email address)

2. rathinbanerjee@gmail.com
3. gangotrichakraborty@gmail.com

, Sujitkbiswas@yahoo.com
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